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W/ Dated. 22“d November 2019
ORDER

I'here shall be Special Bench m Mu Delhi from 25 ll.2010 io 29,ll 2m to amend Ills
multers [med berm Ur. Detpti Mukccli, Vic‘mbcr (Judicial) ind Shi'i l-lumui Kumr Sarangr.
Member i icelinlcal). ilic Special Bench .lrill comprise o »

Eeual Bench m VCLT New Deni Conn ‘40

1 M5 inn Vlalhnua. Mcnlher (ludicial)
2. Shri HCniilnlKumar Sarnngl‘, Member ( ischnlcal)

Ms. ina Malhalra, Member (Judicial) whull firsl lake up the maners of [hen mm DiViSion
Bench and ihen mend the matters of Special Bench

The Constitution il F Bench n m per scolien 4 | 9 (3) ofihc Companies Acl. 1013,
This is in partial modilicatiun nl‘omer of own number dared 25 7 2m 9 from 25 ll 20w

lo Z‘Hl 2019only
This issues with the approval m‘Hon'blc PmSldenL NCL'I

(Shiv ‘m ' a)
Registrar. NCLT

Copy

1. Its lu Htvn’blc Presldem. Milirnal Company Law l‘ribiinul. Nechlhi
llon'hle Membcrx National (‘lmlpam luv. Tribunal,
Officers ofNallunul Conlmn) Law Tribunal. Princtpal Bench. \luw Dclhi’KolkntlLMumbai,
Chennul’Alimcdnhud Allalrnlmd Bengaluru Chandigarh/Gumahati H)dembad’1xipur/
Cultacleuchi Aniamvali

4. vs |0 1mm Secrelary. (Sh. Cv)ancshwllr Kumnr Singm Mmmry 0] Corporate Allalts, Nev.
nellrl.

5. NCIT web site Notice Board
6. His llisliluic U l'Chartered Accounlanh‘ oflndia ITO. New Delhi
7, The lilSUlLfleDfComrmn) Scctetmles oflndiu. TCSL Hume 22. Inslituuonnl Area. Lodhi

Rum]. Nev. Delhi 7 ”0003.
s. The lnslilme 0mm Accmlnlanh oi'hldia, cm Blrawan. x InailmlionnlArea, Lodhi mu,

New Dclhlrl 10003
9 Corporate Law Adviser. 158. Busant Enclm e. Palam Rtlud. New UClhlrl H7057.
10 'llixmzm Allied Smiccs LiLl

, 59,32. we“ Rohtak erl Delhi
11. His All India Reponcr Pvi lrtd . 31-11 ‘R" Block, Delhi High Conn, New Delhi.
12. Bar Council. No“ Delhi Mumhar


